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IN THE CUSTOMS, EXCISE & SERVICE TAX
APPELLATE TRIBUNAL
West Block No. 2, R.K. Puram, New Delhi — 110 066.
: Principal Bench, New Delhi

COURT NO. II

DATE OF HEARING : 20/05/10.

Service Tax Appeal No. 528 of 2006 with Cross Objection
Application No. 266 of 2008

CCE, Kanpur Appellant
Versus
M/s R.S. Dubey & Co. Respondent

Appearance

Shri Fateh Singh, Authorized Representative (DR) - for the
appellant.

None - for the Respondent.

CORAM : Hon’ble Shri D.N. Panda, Judicial Member
Hon’ble Shri Rakesh Kumar, Technical Member

@ M\Order No. 37/) = \ [O  pated : ;o
\

ORDER

Per. D.N. Panda :-

Neither the Adjudicating Authority nor the Appellate
Authority have brought out for our scrutiny about the nature of
service that arose out of any agreement with GAIL. Even in the

/('b %.
grounds of appeal, rﬂc;\f;ue)\simply } tﬁe order of the

learned Commissioner,kl'fs not come out with any cogent ground,




2 ST/528 of 2006

Fherefore, such an appeal raiseein-service tax demand of Rs.

13,785/- does not require wastage of time by Tribunal. We
dismiss revenue appeal accordingly. In view of the above

dismissal of appeal, Cross Objection got disposed.

(Dictated and pronounced in open court)

(D.N. Panda)
Judicial Member .

(Rakesh Kur‘na“’r)
PK Technical Member




